IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

ETWIENRISRRT P N WIS 4

O.A. 1615/93. Dt. of Decision : 23,6,94.

Mr, Ch, Venkateswaras Rao e« Applicant
Vs

The Accountant General (As&E),
Andhra Pradesh, Hyderabad, .« Respondent .,

b
Counsel for the applicant s Mr, V, Sreeranga Rao (/o7 Pi&*

Counsel ror tne REDPULMEIIL® 3 sty wo = cemc—wmwoa - o
CORAM3;
THE HON'BLE SHRI A,B, GORTHI : MEMBER (ADMN,) 4

THE HON'BIE SHRI T. CHANDRASEKHARA REDDY 3 MEMBER (JUDL,)




on_1615/93. Dt. of Order:23-6-94.

(ORDER PASSED BY HON'BLE SHRI A,B.GORTHI,
MEMBER (A) ).

None appeared for the applﬂcantj on several of the
previous occassions, éuch as, oé %9-6=94, 17;6-9§ and 20-6-54,
Accordingly the O.A. was 1isted:for dismissal tqday. Even
today there is none for the applicant to press ;his 0.A. The
O.A. i3 therefore dismissed for default,

2. Heard Shri G.Parameshwar Rao, learned céunsel for the

Respondents,

3. No order as to costs.,

— N o T}T‘Tf1’”7fi>g: i

Member (J) ' Member'(if

vl

Dt. 23rd June, 1994,
Dictated in Open Court.

- ﬂ“;24>ﬁyggm-
DEPUTY REGISTRAR(J)

Copy ta'-

1. The Accmuntant Genaral, (A&E),
Andhra Pradesh, ,
3 Livsrdinma v ol ’ ) I
2. DOne copy to Mr.Sreeranga Rae,V., Advocate, Cf”}fr@yW#'
1-8-724/4/A, Opp. Sarada Educational 5901ety,
Uagetable Market Raead, Nallakunta, Hyderabad - 44,
- WIS Wy o llLouo—ﬁ:.DleawGJ.m nasy Lhauy LNy NyudiauGoas

4. Dne cepy to Uibrary, CAT, Hydsrabad,

S. One spare copy. 4
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. THPED BY CCLPARED By
. &

CHECHLED BY WPPROVED "'BY

IN THE CEWTRAL ADIINISTRAIIVE TRYBUNAL
HYDERABAD BENCH AT HYDERALBAD.

TEE HON'BLE TMR--JUSTICE S NEELADRI RAO
VICE CHAIRMAN -

AND

TEL [0¥'BLE MR.A.2.C¢ RTET : MEMSER(A)
AND —
THE HON'BLE MR.T.CHANDRASE[JLR REDDY
- o MEN3ERAT UDL)
LD

LI B S RN L W W‘“mmr‘*%t - A M shadanyd s

Datedidd - (;-1994,

CRIER/ JFooidnls

MeZe/RoA/Cin, No.

] ’ in .
O.a.No, /¢ /5‘/(?7\3
T.AN0, (#.p.

Adz‘ni{tted and T terim Directions
Issued, .

Lal LuyED

DispoEed of with directions
Disni sbed. '
Dismisged as withdrawn

Dismissed for default, . ——

Re jeqte g Nrdered.
No 'O\:Qx





